
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
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Tribunal on its own motion SUO MOTU 

based on the News Item in The Hindu, 

Chennai edition, Newspaper dt: 

28.04.2024, under the caption, “Activists 

worried over garbage dumped on 

Kodaikanal ghat road”. 

 

And 
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Through its Principal Secretary, 

Chennai and Ors.  

…..Respondents 
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